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4.

IN THE HON'BLE NATIONAL GRTEN TRIBUNAL,
CENTRAL ZONE BENCH, BHOPAL

oRrcrNAL AppLrcaTroN No. 7t l2o24 lczl

IN THE MATTER OF.

TATIIR HUSSAIN

VERSUS

MINISTRY OF JAL SHAKTI & ORS.

..........APPLICANT

...........RESPONDENT

RTPORT ON BEHALF OF CENTRAL GROUND 1VATER AUTHORITY

IN COMPLNNCE TO THE ORDER DATED 2L.O]..2O26 PASSED BY

THE HON'BLE TRIBUNAL.

MOST RTSPECTFULLY SHOWETH:.

1. I, Rakesh Kumar Kushwaha, aged about 49 years, working as

Regional Director, Govt. of India, Ministry of Jal shakti, water

Resources, River Development and Ganga Rejuvenation, having

office at central Ground water Board, western Region, 6-.4,,

Jhalana Doongari, Jaipur - 3o2oo4, do hereby solemnly affirm

and state on oath as under:-

2. That I am duly authorized to swear and file the report on beharf

of cGWA and am conversant with the facts and circumstances

of the case based on official records.

3. That I have read and understood the contents of the present

report and the contents mentioned in the report are true and

correct to the best of my knowledge.

That the present original Application has been filed by the

applicant raising issue of extraction of ground water by the

Rajasthan State Industrial Development and Investment

corporation Ltd. (RIICO) in 4o9 industrial areas situated in 33

districts of Rajasthan from illegal borewell for the purpose of

l2l
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commercial activities without having any permission from

Central Ground Water Authority.

5. That the Hon'ble Tribunal vide para 9 of its order dated

27.OL.2O26 directed the CGWA to lile a fresh report. The para 9

of the order dated 2I.OL.2O26 is reproduced hereunder.

nWhile goirry through the report the detaits of tlrc works

undertakenfor rechnrge of ground water in the three states it has

com.e to thn notbe that the report submitted bg ttrc CGWA is

insufficient and incomplete in the sense as there is no mention

about the total amount deposited bg the PP gear utise as ground.

utater e rtractio n/ r e sto ratio n c tnr g e s / e nu iro nme nt al

compensation/ application fees, also th.ere is no mention of the

amount uthiclt tns been spent on uarious uorks undertaken in

the three sfates. This Tribunal is equallg concerned" to knora th.e

impact of uarious works undertaken by the state Gouernment

/OGWA with reference to rechnrge/improuement of ground" uater

in th.e three states. rt rb th.erefore, directed to submit the d.ata of

ground water rechnrge taken place through uaious utorks

undertaken in last fi.ue gears and its impact on ground. water

table in the states. Thi.s data needs to be compared. uith ttrc

quantitg of ground utater abstraction took place in last fiue gears".

6' That in pursuance to the directions of Hon'b1e Tribunal, it is

most respectfully submitted that the total amount deposited

during last five years by the project proponents year wise, as

ground water extraction/restoration charges/environmental

compensation/ application fees is tabulated below:

Rs.in Crore

Name of
State

2027-
2
2

2022-
2
3

2023-
24

2024-
25

zo25-26
till

Feb'
26

Total

Chhattisearh 12.63 27.22 54.35 57.54 47.83 199.58
Madhya

Pradesh 19.56 12.79 37.65 44.O7 47.59 161.OO
Raiasthan 3L.4L 44.48 56.91 88.66 80.15 301.61

Total 63.60 83.90 148.91 tgo.21 L75.57 662.19

l3I
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Furthermore, it is submitted that tJre charges levied by the

CGWA are deposited by the Project Proponents directly into

Consolidated Fund of India (CFI). As submitted earlier, Govt. of

India implements schemes relating to water

conservation/artificial recharge of which MGNRGES is the main

scheme. Details of scheme have already submitted before

Hon'lcle Tribunal vide CGWA reply dated 17.LL.2025. The said

reply is available from Paper Book page number L254 to 1263. It

is reiterated here that in order to prioritize the areas for taking

up water conservation measures under MGNREGA minimum

per cent of works in terms of cost has been amended by Govt. of

India, Ministry of Rural Development vide notification dated

23.09.2025, wherein funds will be utilized for water

consenration, water harvesting and other water-related works as

per following namely:-

(a) 65 per cent in 'Over-exploited'and 'Critical'rural blocks;

(b) 40 per cent in 'Semi-critical'rural blocks; and

(c) 30 per cent in 'Safe'rural blocks.

Works completed under the prescribed activities under water

conservation, water harvesting and allied activities in the states

of Chhattisgarh, Madhya Pradesh and Rajasthan during last five

years are summarned in the tables below:

Chhattlsgarh

Year
Water

Consenrat
lon

lllatershed
managem

ent

Traditio
nal

water
bodles

Afforestati
on Total

202r-22 15432 6258 6802 5666 3415
8

2022-23 t4603 5852 7062 4315 3183
2

2023-24 13456 4690 7936 5828 3191
o

2024-25 17003 3728 9738 4934 3540
3

2025-26
till

15.03.20
26

t4402 3242 4938 2667 2524
9

Total 14a96 23770 36476 234tO 1585
52

l4l
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Madhya Pradesh

Year
Illater

Consenrat
lon

Watershed
managem

ent

Traditio
nal

water
bodles

Afforestati
on Total

202t-22 to3763 15497 39s0 6884 130()
94

2022-23 7L395 t1725 6247 9233 9860
o

2023-24 72432 1 1833 7429 13846 1055
40

2024-25 542t8 129t6 3929 15905 8696
8

2025-26
ti11

15.03.20
26

45913 7657 1698 7696 6296
4

Total 347721 5962A 2325,3 s3s64 4A4t
66

Rajasthan

Year
Water

Consenrat
lon

lUatershed
managem

ent

Traditio
nal

water
bodles

Afforestati
on Total

202r-22 13100 2776 5279 5233 263A
I

2022-23 15168 2468 6t45 5747 295.2
8

2023-24 18836 2780 6267 8480 3635
3

2024-25 31808 5535 1 1036 128L4 6Lt9
3

2025-26
till

15.03.20
26

10103 2005 32t2 5094 2o,41
4

Total 89015 15564 31939 37368 1738
86

rrt

Total works carried out rn a[ three states durrng last oS

years

Apart from tl.e above, recharge structures constructed

CGWB/State Govt, during last five year are appended below:

by

tsl

State
Water

Consenr
atlon

l[atershe
d

managem
ent

Traditi
onal

water
bodies

Affores
tation Total

Chhattisgarh 74896 23770 36476 2341O 158552
Madhya
Pradesh 34772t 59628 23253 s3564 444166

Rajasthan 89015 15564 31939 37368 173886
Total 5 1 1632 9A962 91668 11434

2 816604

State Recharge Structures
constructed by CGM

Recharge Stnrctures
constructed by State
Gorzt.

Chhattisgarh 02 no. of recharge wells at
Jagdalpur and Deobhos in

5,43,223 (under JaI
Sanchay Jan Bhaeidari
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the year 2024-25 1.0 and 2.0) structures
were constructed by
Chhattisgarh State
under technical
guidance of CGWB,
NCCR, Raipur.

Madhya
Pradesh

02 Recharge Shaft
structures at Village-
Meghanagar, Block-
Meghanagar District-
Jhabua & Village-Uplai,
Block- Jaora block,
District- Ratlam

44,536 (under JaI
Sanchay Jan Bhagidari
1.0 and 2.0) structures
were constructed by
Madhya Pradesh State
under technical
guidance of CGWB,

Ground Water
Augmentation through
artificial Recharge project:
CGWB took a project on
'Groundwater au gmentation
through artificial recharge
in identified water stressed
areas of Rajasthan,
comprising part of Jodhpur,
Jaisalmer, Sikar Barmer,
Alwar and Jhunjhunu
districts of Rajasthan. The
structures constructed in
the Project include check
dams, anicuts and recharge
shaft with ponds.

TWo Dams have been
constructed at Bastawa
Mata and Indroka villages of
Jodhpur district with the
objectives of artificial
recharge to groundwater
aquifer systems.

F\rrther 732 water
harvesting structures have
been completed in the part
of Jodhpur, Jaisalmer,
Sikar, Barmer, Alwar &

jhunu Districts.

A tota-l number of
3,15,565
structures like Ponds,
Farm Ponds, Anicuts,
Check dams, Gabion
Structures, Roof top
rainwater Harvesting
Structures , Soak pits
etc have been
constructed in the state
under JSJB 1.0 and
2.O etc under technica,l
guidance of CGWB,
WR, Jaipur.

Furthermore, as directed by the Hon'ble Tribuna-I, comparison of

ground water recharge with the quantity of ground water

abstraction that took place in last five years in the

abovementioned tfiree states is summariznd. in the table below:

State

Ground water recharge
Billion Cubic Meter (BCM)

Ground water qty. extracted
Billion Cubic Meter (BCM)

20
2L-
22

20
22-
23

20
23-
24

20
24-
25

2025-
26 flt
date

20
2I-
22

20
22-
23

20
23-
24

20
24-
25

2025-
26 ttt
date

Chhatti
sgarh

L2.
05

13.
34

t4.
18

14.
30

Assess
ment
in
progre
SS

5.4
6

5.7
5

6.t
2

6.3
0

Assess
ment
in
progre
SS

Madhy
a
Prades
h

35.
24

35.
47

35.
9

36.
07

Assess
ment
in
progre
SS

79.
25

79.
30

t9.
85

20.
26

Assess
ment
in
progIe
SS

t6l
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Rajast
han

t2.
07

L2.
45

12.
58

12.
87

Assess
ment

in
progre

SS

16.
45

16.
73

17.
05

t7.
09

Assess
ment

in
progre

SS

7. That the Hon'ble Tribunal also directed CGWA to play key role in

the identification of the suitable sites in ail districts in the States

on the basis of relevant data as regards aquifers for carr5ring out

the works in effective m€utner. State-wise details of technical

assistance, scientific inputs, various awe[eness programmes etc.

provided/conducted in the above three States during last 05

years are €unnexed herein and marked as Annexure-I (colly).

8. That in light of the above facts and submissions, it is most

respectfully submitted that the Central Ground Water Authority

(CGWA) has duly complied with the directions issued by this

Hon'lcle Tribunal vide order dated 21.01.2026. It is further

submitted that the present Original Application was filed by the

petitioner raising the issue of unlawful extraction of groundwater

by the Rajasthan State Industrial Development and Investment

Corporation (RIICO). In Civil Appeal No. 448I-8212025, RIICO

has filed an undertaking dated O9.O3.2O25 before the Hon'ble

Supreme Court of India, wherein it has expressed its willingness

to discharge the liability towards penalty and other charges. The

Hon'lole Supreme Court of India, vide order dated 24.03.2026,

categorically held that nthe appellant/Corporation cannot supply

groundwater even for domestic use of the workers and employees

in RIICO areas without per.mission of the Central Ground Water

Authority." It is pertinent to note that no application has been

received by CGWA from RIICO subsequent to the said order.

9. That it is further submitted that the answering Respondents

remain committed to the regulation and sustainable management

of groundwater resources in accordance with the provisions of the

Environment (Protection) Act, 1986 and the guidelines issued by

the Central Ground Water Authority from time to time.

17l
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10. In light of the above, it is therefore most respectfully prayed

that this Hon'ble Tribunal may kindly be pleased to take the

present report on record and pass such further order(s) as this

Hon'lcle Tribunal may deem lit and proper in the facts and

circumstances of the present case.

Through

Place: Jaipur

Dated: L8-O3-2O26

GIGI.C. GEORGE

Advocate

Standing Counsel (UOII

NATIONAL GREEN TRIBUNAL

Email : gigicgeorge . adv 42@y aho o.in

M-9810625315

l8l
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Annexure-I

Chhattissarh

1. Under the technical guidance of the central Ground water

Board, NCCR, Raipur Dhamtari District, chhattisgarh has

received the "Prime Mlnister's Award for Excellence in public

Admlnistration 2o2g under the rnnouation (Dtstrtct)

category". The award was received for implementing a GIS-

based water conservation plan, which resulted in the creation of

26 Amit sarovars and 156 rainwater harvesting structures.

2. under the technicat guidance of the central Ground water

Board, NccR, Raipur Rajnandgaon District, chhattisgarh

achieved national recognition in water conservation by receiving

first prize as the best district in the East zone under the "Jal

sanchay Jan Bhagldarr (J$rBr 1.o Awards and the 6th

National Water Award" for the yeat 20125 .

3. Artificial Recharge Master pran 2o2o shared with state

government and is being implemented in Bemetara District.

4. Aquifer Management plan/NAeulM: go NAeuIM reports have

been shared.

District Recharge Plan for OZ rro. of districts shared.

village wise data is being shared with MGNREGA for

implementation of various schemes.

08 nos. of district level workshops were conducted throughout

the state for knowledge transfer and data dissemination.

8. 05 no. of Tier-II Training program has been conducted

throughout state in the last 5 years for capacity building of

stake holders.

9. 74 no. of Tier-III Training program has been conducted

throughout state in the last 5 years for capacity building of

stake holders.

5.

6.

7.

tel
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10. 45 no. of Public Interaction program has been conducted

throughout state in the last 5 years for capacity building of

stake holders.

11. Technical Guidance for construction of recharge structures

under JSJB 1.0 and 2.0.

Madhva Pradesh

CGWB, NCR, Bhopal carried out National Aquifer Mapping and

Management Programme (NAQUIM) in a_ll districts of Madhya

Pradesh. The reports have been shared with a-ll the concerned

District Administration for implementation.

Under NAQUIM 2.0, CG\MB, NCR, Bhopat carried out studies at

1:10,000 scale in the Bhopal Urban Agglomeration, Ujjain

Industrial Area, water-stressed AIot Block of Ratlam district, the

Anuppur-Dindori springshed area, and water-stressed Gram

Panchayats (over-exploited areas in Ratlam) of Jaora and

Piploda Blocks of Ratlam district, generating highry detailed,

scientific report and shared with all the concerned district

administration.

cGwB, NCR, Bhopal has prepared the Master plan for Artificial

Recharge-2O2O for Madhya Pradesh and shared it with district

administrations

Capacity building programmes for State Departments to

strengthen their technical skills and knowledge for effective

groundwater management and sustainable use of groundwater

resources. It also provides training programmes, awareness

campaigns, field demonstrations of artificial recharge structures,

and stakeholder consultations.

CGWB, NCR conducted 05 Tier-II, 14 Tier-III and, 42 public

Interaction Programmes (plp) during last 05 yea-rs to educate

communities and stakeholders about groundwater conservation,

sustainable use, and aquifer management.

[10]
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CGWB, NCR, Bhopal conducted source sustainability training

for the officer of Public Health Engineering Department Govt Of

Madhya Pradesh.

Under JSJB 1.O and JSJB 2.O initiative CGWB officers are

being appointed as Central Ministerial Nodal Offrcers (CMNOs)

to oversee tl:e implementation of water conservation projects

and provide technical assistance. These officials work alongside

district teams to ensure the construction, renovation, and

verificatio n of artificial grou ndwater re ch arge structu re s.

Under Jal Shakti Jan Bhagidari 2.O (JSJB) initiative CGWB

officers are being appointed as Nodal Officers in 7 over exploited

and critical district of Madhya Pradesh to provide the technical

guidance to district administration for the identification and

implementation of Artifrcial Recharge and other water

conservation structures in the concerned district.

Under Jal Shakti Abhiyan (JSA) offrcers of CGWB serve as

Technical Officers in central teams that visit identifred water-

stressed districts to support the Jal Shakti Abhiyan: Catch the

Rain (JSA: CTR| campaign. These teams, which also include

Central Nodal Officers (CNOs), are assigned to districts with high

percentages of "Over-Exploited" and "Critical" groundwater

categories, as determined by CGWB assessments. from Ministry

of Jal shakti in overexploited/critical category as per GWRE

categorisation of CGWB.

Raiasthan

CGWB, WR, Jaipur carried out National Aquifer Mapping and

Management Programme (NAQUIMI in all 33 districts of

Rajasthan. The reports have been shared with all the concerned

implementing Agencies and District Administration of the State

for implementation.

Under NAQUIM 2.O, CGWB, WR, Jaipur carried out four studies

at 1:10,000 scale during AP 2023-24 i.e. TWo Studies under

[11]
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Urban Agglomerates of Jaipur and Jodhpur and two studies

under Industrial clusters of Neemrana and Pali. All four studies

are completed and Reports are shared with the state

implementing agencies. One Study is under progress in Urban

Agglomerate of Udaipur.

Under (PIBI ProJect, a total of 1508 Piezometers and L7O

Exploratory/Observation wells are being constructed through

outsourcing in the State of Rajasthan for high frequency

automated monitoring of Ground water Levels. The Piezometers

are being fitted with Digital Water Level Recorders (DWLR) along

with Telemetry system for real time monitoring of ground water

level. Total 1508 Piezometers and 170 Exploratory/Observations

Wells are being constructed and the project is in advanced stage

of completion.

Heliborne ProJect: The High-resolution aquifer mapping using

heliborne geophysical studies have been taken up to address the

current water crisis in north-western arid region of India and to

scientifically derive aquifer geometqr of principal aquifer with

demarcation of de-saturated and saturated fresh / saline

aquifers, 3D geophysical model, geophysical thematic maps at

horizontal and vertical plane, identifrcation of suitable sites for

groundwater withdrawal and water conservation through

managed aquifer recharge. In Phase - I of High resolution aquifer

mapping using heliborne geophysical studies, 69,875 Sq. Km of

western arid Rqjasthan has been covered, comprising an area of

covering parts of Bikaner, Churu, Ganaganagar, Jalore, Pali,

Jaisalmer, Jodhpur and Sikar districts. The findings of Heliborne

Studies have helped in identification of 77 potential Ground

Water Drilling Sites, and Identification of 62 nos. of Managed

Aquifer Recharge (MAR) Sites and Delineation of Paleochannels in

the survey Areas.

lr2l
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CGWB, WR, Jaipur has prepared the Master Plan for Artificial

Recharge-z020 for RaJasthan and shared it implementing

Agencies and District Administration of the State.

Capacity buildtng programmes for State Departments to

strengthen their technical skills and knowledge for effective

groundwater management and sustainable use of groundwater

resources. It also provides training programmes, awareness

campaigns, field demonstrations of artificial recharge structures,

and stakeholder consultations.

The Atal Bhujal YoJana implemented with assistance of World

Bank in 38 blocks of L7 districts in the State by the State

Government. The Ground Water Department, Govt. of Rajasthan

is the state Nodal Department for the implantation of Atal Jal

scheme in Rajasthan. The tentative allocation is 164.68 crores

for investment and 1094 crores for incentive component. The

activities are under progress. Status of Atal Jal yojana in

Rajasthan.

Convergence Activlties under MGNREGA: CGWB provided

technical guidance in execution of water consenration and

artifrcial recharge structures under taken through MGNREGA

wherein 47 Recharge Shaft in ponds were constructed in

Mandalgarh Block of Bhilwara district and 81 Recharge sha-ft in

ponds were constructed in Reodhar Block of Sirohi district.

CGWB conducts Tler-II, Tier-III and publlc Interacfion

Programmes (PIP) to educate communities and stakehorders

about groundwater conservatior, 
"uitainable 

use, and aquifer

management.

5 Nos of Tier-II Trainings have been organized by CGWB WR,

Jaipur during last 5 years to percolate message of water

consenration and capacity building and to develop community

participation and management approach in water sector

asli
Bas..,, ._.,aku

*ffi g W;",1,::..jtr y^"Sl,:i
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' 15 Nos of Tier-III Trainings have been organized by cGWB wR,

Jaipur during last 5 years to percolate message of water

conservation and capacity building at grass root level and to

develop community participation and management approach in

water sector

o 30 Nos of Public Interaction programms have been organized, by

cGwB wR, Jaipur during last 5 years to address the local

ground water issues through communitSr participation and

m€rnagement approach in water sector at village level. The Micro

level Aquifer Management plans of the local areas have been

discussed during the Interactions.

o Mass Awareness Programms: More than 25 Mass Awareness

Programms have been organized by CGWB WR, Jaipur during

last 5 years.

under JSIB 1.o and JSJB 2.o initiative GGWB officers are being

appointed as central Ministerial Nodal officers (cMNos) to

oversee the implementation of water conservation projects and

provide technical assistance. These officials work alongside

district teams to ensure the construction, renovation, and

verification of artificiat grou ndwater re charge structu re s.

under Jal shakti Jan Bhagidari 2.o (JSJB) initiative 15 nos. of

cGwB officers are being appointed as Nodal officers in over

exploited and critical districts of Rajasthan to provide the

technical guidance to district administration for the identification

and implementation of Artificial Recharge and other water

conservation structures in the concerned district.

Under Jat Shakti Abhiyan (JSA) officers of CGWB serve as

Technical officers in central teams that visit identified water-

stressed districts to support the Jal shaktt Abhlyan: catch the

Raln (JSA:CTRI campaign. These teams, which also include

central Nodal officers (cNos), are assigned to districts witll high

[14]
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percentages of "Over-Exploited,' and ,,Critica1,, groundwater

categories, as determined by CGWB assessments.

[1s]
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